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Since Shri Desai was not able to come
to Delhi due to age factor. it would
have been in the fitness of things had
the President or the Prime Minister or
the Vice-President gone to Shri
Desai’s house in Bombay for present-
ing him this award. But it was very
unfortunate that this award was given
through a Joint Secretary of the
Government. (Interruptions) The entire
programme was complcted in two
minute time. Neither a Minister nor
any M.P. or any other dignitary was
invited to this function. Though an
honour. it was conferred in a very
insulting manner. I would like to
know the reason why this highest hon-
our was conferred in this manner and
the Prime Minister should make a
statement on the Government's
approach in this regard and express
regret for this deplorable act |1
strongly resent this act. Discontent-
ment has spread all over Bombay due
to this. I want the Government and
the Prime Minister to give a clarifica-
tion on it (Imierruptions) Fverybody
feels about iL. (/nterruprions)

[English|

DR. KARTIKESWAR PATRA
(Balasore) : Through you. I would like
to bring to the noticc of the August
House the unusual burden of respon-
sibility of Utkal University in Orissa
State. It is a pity that the number of
colleges under this lltkal University
rosc to the unprocedented number of
212 as against the maximum manage-
able number of about 100 collcges
under any single University. This
University has now the distinction of
being the largest University in India
in this regard. But this is a [alse sense
of pride. as in fact. it is helplessly
groaning under the unusual burden.
rendering it unable 10 discharge its
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function dissatisfactorily.

Ultimately. the (Government were
satisfied that it was inavoidably
necessary to establish another Univer
sities for the Districts of Balasore.
Moyurbhanja and Keonjhar. The
U.G.C. also strongly supported this
view. But no positive steps have been
taken so far to establish a new Univer-
sity in Mayurbhanja. Orissa. That is
why I fervently submitted before the
Minister of Fluman Resource
Development that the 1J.(;.C. may be
directed to investigate into the matier.
A proposal should come from the
State Government and the UUnion
Government should consider this
case for the establishment of a ncw
University in thesc arcas.

SHRI LAIL K. ADVANI (Gandhi
Nagar) : Mr. Spcaker. Sir. I expected
that Icader of the House would give
clarification regarding this. | went 10
Bomaby on the last Sunday. a day
after this happening. Everyone. who
met me asked me as to who takes deci-
sion on these issues’ This is right that
the decisions are taken in the name of
President by way of regard but
decisions on these issucs are in fact
taken by the Government itsclf. It is
the Government which selects the per-
sons for Bharat-Ratna award and also
decidcs about the processes 1o be
adopted 1o give away the award. A
Joint-Secretary goes and hands over
the award without any formal
ceremony, it is very graceless act. It
sans-grace. 80 the Government should
rectify it though belatcdly. The
Government should explain to the
nation as to why and how it all hap-
pened. Governor. who is representa-
tive of the President. or the Chiel
Minister could have been assigned
this task. Governor or Chicf Minister



